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qEF TREgH i ST A

75 feett, 1 arder, 2026

T3, 1697 (3F).— FrsiT TLHTL, TET TR AfATT 24 (934 F1 ¥<) (e =08 =%
THT I<H ATLITHAH gl AT &) ol GTT 35 ohl IT-ITT (%) FIRT & ARRAT T TIRT Fd g0, Tg THTLTT
g A F THET [ 9gRTg TS & JgHE Y el § T oW § 1T 950 & At u/Roo |
Rt ¥ s 2o TF & ET (AZHETTIT TTHAT,FACT TE) FT AT (ATSTHLA /3T o FT F4977 31 ),
LA, T ST TATAT o6 Al TATSI o (o7 ag G Tufera g et dfera auie $=r sg=T | &ar
AT g, UHT ST T SS9 FTA & (O AT T S0 FAT 8 |

T AT =tr, ST G ° Baag g, I Afa=as &1 eamer 337 it 354 (2) F T g@ih 3
& forT T qff 3 ITART 9% TS0 | 2] ATSEEAT & T F anrg F The 77 F T o= T sty
TR L T |

THT T AT T TTIEERT, TAT ST AT stferepmdt (Trorea) «fnier, srafxy #at 1 st
& F 77 Tt farfer srasmdt g g7 ST T STa9 39 ST UHT ey i gAars F TET a°q7 UHT $7 S
T & THT, A(Q HIS 2l S0 qeqq TIISTT raede THA, AT FIT IT AT ATTATAT 1 SATATT FT T
T SFATATA T T |

36 atarfeem 7 g 3 fF ST-amer () F A "eaw i grer R o e off smaer
faw g |

2394 GI/2026 (1)
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TH ATAGAAT 6 AT AT ATAT A 6 TG AL A A1 FLH TIEHEN % I FATAT | 3T
& oY 39et RRaes =feat g [Adveror foha ST aaar 2 |

AAT

HAETAY TS ¥ AZAS (oA F TP TN §&4T ¢ %o F AT /o0 T FRHT.¥E. Y0
(STEEAIL FTLHAT, B G€) % forg sysier it ST ATt WE=mT TR srorar 6= afga s v

Tferg faawr
[T 1 A FEry [ Rt a7 AT FEHET |
EILER qIeor e T g FT TR | g R | G w5 S A =T S
q&qT (BT TTR) (FRI)
R 2 L3 I a4 | 5 [ 6 |
[T 1 A e |
i 7 e R |
[ [368 [fsht [k [ 022 Geeoaw)| 0.22)
i T AT wETRAETS (St "t ) |
2 [33 [Fsf = [ 0.045 G )| 0.045)
3 [39 st [k [ 0.04 Gmom)| 0.04)
[T T AT AR ST |
4 684 [t e [ 0.0062 G )| 0.0062]
5 [719/A [t [Faes [ 014 Goa))| 0.14)
6 [744 [t (s [ 0.07 &) 0.07|
7 [860/1 [t [Faes [ 0.05Gwm)| 0.05)
R 7 AT W A=A |
8 [135 [t e [ 0.0111 G )| 0.0111]
o [138 [ty e [ 0.0396 e )| 0.0396|
| Totall 0.6219|

[FT. &. 12037/7/2017-MAH(P-6)/3A]
g IfiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1697(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Building
(widening/Two lane with paved shoulder/four laning, etc) maintenance, management and operation of National
Highway No. 160 in the stretch of land from Km 25.200 to Km 46.250 (Ahmednagar-Baramati-Phaltan Section)
in the district of Ahmednagar in the state of Maharashtra
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisonal Officer (Revenue)
Shrigonda, in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling National Highway No.160 within
the stretch of the land from Km 25.200 to Km 46.250 (Ahmednagar-Baramati-Phaltan Section) in the district of
Ahmednagar in the state of Maharashtra.

State: MAHARASHTRA District: AHMEDNAGAR
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Shrigonda

Village: Chikhali

1 368 Private Agriculture 0.22 (Hectare ) 0.22

Village: Mahadeowadi (Loni Khalchi)

2 33 Private Agriculture 0.045 (Hectare ) 0.045

3 39 Private Agriculture 0.04 (Hectare ) 0.04

Village: Loni Vyanknath

4 684 Private Agriculture 0.0062 (Hectare ) 0.0062
5 719/A Private Agriculture 0.14 (Hectare ) 0.14
6 744 Private Agriculture 0.07 (Hectare ) 0.07
7 860/1 Private Agriculture 0.05 (Hectare ) 0.05

Village: Madhe Wadgaon

8 135 Private Agriculture 0.0111 (Hectare ) 0.0111
9 138 Private Agriculture 0.0396 (Hectare ) 0.0396
Total 0.6219

[F. No. 12037/7/2017-MAH(P-6)/3A ]
SAIKH AMINKHAN, Director
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